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Supreme Court

Anjuman E Shiate Ali v. Gulmohar Area Societies Welfare Group, (Dr D.Y . Chandrachud, C.J. and
Sanjiv Khanna and Surya Kant, JJ.), 2024 SCC OnLine SC 947

Ashok Kumar Jayantilal Sheth v. Patel Gordhanbhai Shamalbhai, (Dr D.Y. Chandrachud, C.J. and
Sanjiv Khanna, B.R. Gavai and Aniruddha Bose, JJ.), 2024 SCC OnLine SC 950

Krishan Baldev Quri v. Gurdip Singh, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna, B.R. Gavai,
Aniruddha Bose and Sudhanshu Dhulia, JJ.), 2024 SCC OnL ine SC 949

Rajendra Krushna Bartakke v. EPFO, (Dr D.Y. Chandrachud, C.J. and Aniruddha Bose and
Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 946

Trijugi Narayan v. Bhimsen, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna and B.R. Gavai, JJ.),
2024 SCC OnLine SC 948

Allahabad High Court
Savitri Devi v. Sate of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 1549

Union of India v. Satendra Nath Sanjeev Kumar Architect, (Arun Bhansali, C.J. and Vikas Budhwar,
J.), 2024 SCC OnLine All 1548

Andhra Pradesh High Court

A. Ganga Venkata Ramana v. Sate of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2024 SCC
OnLine AP 1481

Bommineni Venkatamma v. P. Gangamma, (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 1475
Boorle Sridhar v. Sate of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine AP 1471
Chandaluri Babu Rao v. Home Department, (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1480

G.P. Hemakoti Reddy v. Public Prosecutor Hyderabad, (K. Sreenivasa Reddy, J.), 2022 SCC OnLine
AP 3518

Gail (India) Ltd. v. Sate of A.P., (U. Durga Prasad Rao and Venkata Jyothirmai Pratapa, JJ.), 2024
SCC OnLine AP 1478

Gokeda Pydithalli v. Sate of A.P., (K. Suresh Reddy and B.V.L.N. Chakravarthi, JJ.), 2024 SCC
OnLine AP 1470

Gude Seshu Kumari v. SV. Appala Svamy, (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine
AP 1469

Gutti Rama Subrahmanyamv. Sate of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine
AP 1472

Hanumantha Rao Desaisetty v. Election Commission of India, (B. Krishna Mohan, J.), 2024 SCC
OnLine AP 1482

Indus Gene Expressions Ltd. v. State of A.P., (Subba Reddy Satti, J.), 2024 SCC OnLine AP 1439

Jogi Venkateswaramma v. Sate of A.P., (C. Praveen Kumar and Ravi Nath Tilhari, JJ.), 2022 SCC
OnLine AP 3521

Juturu Venkateswara Ravi Prasad v. Sate of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC
OnLine AP 1473

K. Nakkala Pedda Sunkanna v. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1484
K.O.B. Prabhakar Babu v. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1492
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Kota Pedda Pulla Reddy v. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1488

M. Shyama Sundar Naidu v. Sate of A.P., (D. Ramesh, J.), 2022 SCC OnLine AP 3519

M. Veeranna Raju v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine AP 1476
P. Appalaraju v. State of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1486

P. madiga Anand v. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1490

P. Rajeswari v. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1487

P. Ramakrishnav. Sate of A.P., (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1483

Puli Varalakshmi v. Puli Govinda Reddy, (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 1474
Sk. Jamal v. Collector, (K. Manmadha Rao, J.), 2024 SCC OnLine AP 1485

Si. Mahee Tradersv. State of A.P., (Ravi Nath Tilhari and Harinath N., JJ.), 2024 SCC OnLine AP
1479

Si. Trikoteswara Swvamy Educational Society v. Sate of A.P., (Dhiraj Singh Thakur, C.J. and R.
Raghunandan Rao, J.), 2024 SCC OnLine AP 1477

Sunstar Seed (P) Ltd. v. Yeruva Arla Reddy, (K. Sreenivasa Reddy, J.), 2022 SCC OnLine AP 3522

T. Muni Ram Prasad v. Sate of A.P., (Venkateswarlu Nimmagadda, J.), 2024 SCC OnLine AP
1491

Uggina Nagamani v. Kona Persisurani, (K. Sreenivasa Reddy, J.), 2022 SCC OnLine AP 3520
V.K.S. Radhesh v. Sate of A.P., (D. Ramesh, J.), 2022 SCC OnLine AP 3517

Vinti Ramakrishna v. Public Prosecutor High Court of Hyderabad, (K. Sreenivasa Reddy, J.), 2022
SCC OnLine AP 3516

Bombay High Court

Aakarshan Hitesh Harlalka v. Vikrant Ravikant Paraskar, (Bharati Dangre, J.), 2024 SCC OnL.ine
Bom 1331

Bombay Mercantile Coop. Bank Ltd. v. CST, (K.R. Shriram and Arif S. Doctor, JJ.), 2022 SCC
OnLine Bom 11929

Bombay Merchantile Coop. Bank Ltd. v. CST, (K.R. Shriram and Rgjesh S. Patil, JJ.), 2023 SCC
OnLine Bom 2923

Executive Assn. of Ratnagiri Gas & Power (P) Ltd. v. Ratnagiri Gas & Power (P) Ltd., (Sandeep V.
Marne and Neela Kedar Gokhale, JJ.), 2024 SCC OnLine Bom 1338

Ganpat Gyanu Deshmukh v. Mangal Tanaji Pisal, (Sandeep V. Marne and Neela Kedar Gokhale, JJ.),
2024 SCC OnLine Bom 1340

Jalgaon Janta Sahakari Bank Ltd. v. CST, (Dipankar Datta, C.J. and M.S. Karnik and N.J. Jamadar,
JJ.), 2022 SCC OnLine Bom 11930

Kishor Popat Deore v. State of Maharashtra, (Revati M ohite Der e and Manjusha Deshpande, JJ.),
2024 SCC OnLine Bom 1332

Mahesh Devchand Gala v. Union of India, (Revati M ohite Der e and Manjusha Deshpande, JJ.), 2024
SCC OnLine Bom 1334

Milind Balaso Gadhave v. Sate of Maharashtra, (Revati M ohite Der e and Manjusha Deshpande,
JJ.), 2024 SCC OnLine Bom 1333

Navi Mumbai Hotel Owners Assn. v. Collector, (Sandeep V. Marne and Neela Kedar Gokhale, JJ.),
2024 SCC OnLine Bom 1341
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Om Sddhivinayak SRA CHSL v. Sum Rehabilitation Authority, (Sandeep V. Marne, J.), 2024 SCC
OnLine Bom 1336

Prakash Bhagwat Shinde v. Sate of Maharashtr, (Sandeep V. Marne and Neela Kedar Gokhale, JJ.),
2024 SCC OnLine Bom 1337

Punjab & Sind Bank v. Sate of Maharashtra, (B.P. Colabawallaand M.M. Sathaye, JJ.), 2023 SCC
OnLine Bom 2924

Regalia Gold (P) Ltd. v. Sate of Maharashtra, (G.S. Kulkarni and Firdosh P. Pooniwalla, JJ.), 2024
SCC OnLine Bom 1339

Sanjay Kumar Agrawal v. Union of India, (Revati Mohite Der e and Manjusha Deshpande, JJ.), 2024
SCC OnLine Bom 1335

Seva Samajik Vikas Sanstha v. State of Maharashtra, (Devendra Kumar Upadhyaya, C.J. and Arif S.
Doctor, J.), 2023 SCC OnLine Bom 2922

. Masud Ismail Shaikh v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Arif S. Doctor,
J), 2023 SCC OnLine Bom 2921

Calcutta High Court
Abdul Khaleque v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnL.ine Cal 4779
Amal Kanti Samui v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4782
Amit Kumar Kejriwal v. UCO Bank, (Sabyasachi Bhattacharyya, J.), 2024 SCC OnL.ine Cal 4756
Anamika Dey v. Sate of W.B., (Arindam Mukherjee, J.), 2024 SCC OnLine Cal 4845
Angurbala Mondal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4798
Anil Baran Mallick v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4781
Anima Das Ghosh v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4780
Anjali Chattopadhyay v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Ca 4777
Anjana Bag (Dolui) v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4773
Anutosh Bhakta v. Sate of W.B., (Jay Sengupta, J.), 2024 SCC OnLine Cal 4822
Aparna Dasdhibar v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4789
Arati Deyasi Shit v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4766
Arindam Mandal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnL ine Cal 4840
Aritri Dasv. W.B. Board of Secondary Education, (Biswajit Basu, J.), 2024 SCC OnLine Cal 4842
Ashok Kumar Gupta v. State of W.B., (Arindam Mukherjee, J.), 2024 SCC OnLine Cal 4851
Asit Kumar Midya v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4772
Avijit De Bhowmick v. Union of India, (Sabyasachi Bhattacharyya, J.), 2024 SCC OnLine Cal 4863
Baijat Mallick v. Entaj Mallick, (Shampa Sarkar, J.), 2024 SCC OnLine Cal 4734

Balgopal Merchants (P) Ltd. v. CIT, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.),
2024 SCC OnLine Cal 4751

Bank of Baroda v. Jainex Metalliks Ltd., (Shampa Dutt (Paul), J.), 2024 SCC OnL ine Cal 4747
Belle Vue Clinic v. Sate of W.B., (Arindam Mukherjee, J.), 2024 SCC OnLine Cal 4833
Bhabataran Bar v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnL ine Cal 4765
Bhagyalakshmi Sarkar v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4775
Bhajan Behari Dasv. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4761
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Bibhas Mandal v. Sate of W.B., (Jay Sengupta, J.), 2024 SCC OnL ine Cal 4832

Bijali Rani Giri v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4774

Bimal Kumar Maiti v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnL ine Cal 4801
Binay Krishna Mandal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4802
Bindu Sngh v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4790

Binod Kumar Dasv. Sate of W.B., (Jay Sengupta, J.), 2024 SCC OnLine Cal 4838

Biswanath Kotal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4787
Biswanath Mandal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4785
Biswanath Saren v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4784

Chandra Prakash Mehra v. Central Bank of India, (Sabyasachi Bhattacharyya, J.), 2024 SCC
OnLine Cal 4862

China Ghosh v. W.B. Sate Electricity Distribution Co. Ltd., (Sabyasachi Bhattacharyya, J.), 2024
SCC OnL.ine Cal 4856

Debabrata Bera v. State of W.B., (Rai Chattopadhyay, J.), 2024 SCC OnLine Cal 4861
Dibakar Mandal v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4809
Dilip Kumar Khan v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4776

Dipak Mishra v. Sate of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2024 SCC OnLine
Cal 4859

Dipika Saha v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4812

Dipti Sarkar Sengupta v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4806
Falguni Bir v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4794

Gita Fouzdar v. Sate of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Ca 4799

Goutam Dey v. Sate of W.B., (Ananya Bandyopadhyay, J.), 2024 SCC OnLine Cal 4737

Haldar Nettings (P) Ltd. v. W.B. Industrial Development Corpn. Ltd., (Shampa Dutt (Paul), J.), 2024
SCC OnLine Cal 4744

Haldar Nettings (P) Ltd. v. W.B. Industrial Development Corpn. Ltd., (Shampa Dutt (Paul), J.), 2024
SCC OnLine Cal 4745

Haradhan Malik v. Sate of W.B., (Shampa Dutt (Paul), J.), 2024 SCC OnL ine Cal 4743

Hero Enterprise v. Sate of W.B., (Sabyasachi Bhattacharyya, J.), 2024 SCC OnL ine Cal 4857
Indian Hotels Co. Ltd. v. Sate of W.B., (Saugata Bhattacharyya, J.), 2024 SCC OnLine Cal 4844
Indrajit Banerjee v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4778

Inland Vikash Ltd. v. Board of Trustees for the port of Kolkata, (Ajoy Kumar Mukherjee, J.), 2024
SCC OnLine Cal 4733

Jarina Khatun v. State of W.B., (Rajasekhar Mantha, J.), 2024 SCC OnLine Cal 4808

Jayanta Nandi v. Sate of W.B., (Bibhas Ranjan De, J.), 2024 SCC OnLine Cal 4739
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OnLine Cal 4757
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